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Contract System: in pc Line \VorJi adequate offer of traffic in futur months 
due to which it is expected that the target 

417 . SHRl A. K. ROY : V.'ill tbe for the year will be achieved. 
Minister of RAILWAYS be pleased to 
. t ~; -

(a) total number of contract labourer 
engaged by the contractors on Jndian 
Railways for the works i'n Open inc from 

January to June. 9~  with Zone and 

Division-wise break-up; 

b) reasons and just1ficat ion for 

introduction and C•)nLinunn ·e of contract 
system in Open Linc inst ~ i  of getting the c 

works done departmentally; and· 

I,mproving Bus Services for L wrence 
Road Arca 

4180. SHRI RAM SWARUP RAM: 
Will th Minister of SHIPPING AND 
TRANSPORT be pleased to state : 

(a) whether· representations have been 
received by Delhi Tran port orporation 

from the J;.lesident Welfare A sociations 
and others of Lawrc:nce Ro11d uea for 
improvrng the bus scr 1ic s in that arcu 

(c) whether cootr, -..t y tcm viulates the m view of tbe comjng up of several now 
Government's policy anJ the Sto.tutes? colonie and blocks there; 

THE D PUTY Ml ISTFR .IN THE 
MlNfSTRY qF A~  YS !\ND I THE 
D PARTMENT 0 -P. RLJ!\MENTARY 
AFFAIRS (SHRI M . l.LIKARJ UN 1 : 

(a) to (c) The information i bein~ 

collected and will be laid on the Tabk 
of the Sabha. 

Goorl Tr.iffic for 1982-83 

4179. SHRI CHINTJ\ [J\Nl JENA: 

Will the Minister of RAILWAYS be pleased 

( b ) hether rcque ts were made to tart 

more bus routes espcci::illy those  to provide 
direct connection between 1-awn:nce Road, 

l.T.O. and R. K. P11ram or cxtt.:nd the 
exi ting routes suitably to  help commuter 

going to Government office in these are::i ; 

( c) whether some Lliscus. ion were held 
between D lhi r n~ ort Corporab'on and 
representatives of thi5 area an{'J Delhi 
Transport Corporation promised to consider 
the above matters; 

to t:ite : · ( d) whether any decisions for providing. 

more Delhi Transport Corporation services 
(a) whether the Railways arc in •1 or their extension have been t en~ and 

position to hit the 230 million-tonne gliod · 
traffic set for 1982-83; and ( e) if not. the reasons the ref or'? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND 

(b) if o. the J·etail.; regarding the 
progress ? 

TH DEPUTY M INISTER TN T H E TRANSPORT (SHRT SITA RAM 
MINISTRY OF R ILWAYS AND JN THE KESART) '. (a) Yes, Sir. 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI MALLJK. RJ N )  : 

(a) Yes. 

(b) During the t1rst three months ("if 
Apnl to June 1982 the quantum of revenue 
e rnin~ originating goods traffic 1 ifted by 
the Railwny is -4.81 million tonnes. 

There is  a marginal o~tf ll d uc to Jes . 
offer of traffic from certain principal 

\ . . 
scetors. But these sectors have assur.ed 

(b) Y es, Sir. 

(c) Not in the recent past. 

( d ) and ( e) Ri!cenlly. t\lo tldditiona! 

buses on flat fa.re o f .Ke. 1 have been 
provided to augment the services on Roote 
No. 920. Besides this, services of Route 
No. 160 operating between Shalimar Bagh 
and Central Secretariat have been diverted 

via. Lawrence Road. 




